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Notification

The 10th September, 2013

No. 28—HLA of 2013/76.—The Haryana Salaries and Allowances of
Ministers (Amendment) Bill, 2013, is hereby published for general information
under proviso to Rule 128 of the Rules of Procedure and Conduct of Business in
the Haryana Legislative Assembly :—

Bill No. 28—HLA of 2013

THE HARYANA SALARIES AND ALLOWANCES OF MINISTERS
(AMENDMENT) BILL, 2013

A

BILL

further to amend the Haryana Salaries and Allowances of Ministers Act, 1970.

Be it enacted by the Legislature of the State of Haryana in the Sixty-fourth
Year of the Republic of India as follows :-

1. This Act may be called the Haryana Salaries and Allowances of Ministers Short title.
(Amendment) Act, 2013.

2. In sub -section (1) of section 3 of the Haryana Salaries and Allowances Amendment of

of Ministers Act, 1970, for the words "forty thousand rupees",words"fifty thousand section 3 of
Haryana Act 3 of

rupees" shalt be substituted. 1970
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4234 HARYANA GOVT. GAZ. (EXTRA.). SEPT. 10, 2013
(BHDR. 19. 1935 SAKA)

STATEMENT OF' OBJECTS AND REASONS

As present Ministers and Ministers of State are being paid Salary
@Rs. 40.000/ per month as per Section 3 I ot the Haryana Salaries and Allo‘‘ances
of Ministers Act. 1970.

Keeping in view the rise in the cost of livmg. the Government has decided
to increase the Salary of Ministers and Ministers of State from Rs. 40.000/- per
month to Rs. 50.0001- per month.

RANDEEP SINGH SURJEWA1.A.

Parliamentary Affairs Minister, Haryana.

The Governor has, in pursuance of Clauses (ii and t3) of Article 207 of the
Constitution of India. recommended to the Haryana Legislative Assembly the
introduction and consideration of the Bill.

Chandigarh :

The 10th September. 2013.

sumrr KUMAR,

Secretary.
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FINANCIAL MEMORANDUM

The proposed increase in Salary of Ministers and Ministers of State will
entail an extra expenditure of approximately Rs. I3,20,000/- (Rs. thirteen !tics
twenty thousand only) per year from the State Exchequer.
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